
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH 
AT NEW DELHI 

0.A No. 481/2022 

Joginder Singh Thakur v/s Union Territory of J&K & Ors 

IN THE MATTER OF:- 

Additional report in terms of order dated 11-10-2023 on behalf of 
District Magistrate, Doda. 

AY IT ‘. 

The answering respondent most respectfully submits as under:- 

1, That, the Hon’ble National Green Tribunal (Principal Bench), New Delhi while 
disposing of the above titled Application on 08-05-2023 had issued directions to 
the respondent. The operative part of which is reproduced as under: 

“The District Magistrate, Doda is directed to obtain Action Taken reports 

from all concerned Departments with the status as on 31-07-2022 with all 

requisite details alongwith photographs in support thereof and to file 

consolidated Action Taken Report on or before 31-08-2022 by e-mail at 

judicial-ngt@gov.in preferably in the form of searchable PDF/OCR, 
supported PDF and not in the form of Image PDF, before the Ld. Registrar 
General, National Green Tribunal, Principal Bench, New Delhi who may, if 

necessary, put up the matter before this Bench for further directions.” 

2. That, in compliance of order dated 08-05-2023, report was submitted by the office 
of answering respondent vide email dated 25-08-2023 before the learned 
Registrar General, National Green Tribunal, Principal Bench, New Delhi and was 
accordingly listed before the Principal Bench for further directions considering the 
same to be necessary. While going through the photographs filed by the applicant 
on 10-05-2023 in which littering of plastic garbage all around the area was visible, 
which constitutes a very serious threat to Environment, the Principal Bench has 
accordingly directed the District Magistrate Doda to file additional report 
alongwith photographs of the area within three months by e-mail at judicial- 
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not 
in the form of Image PDF. Further, the District Magistrate Doda has been directed 
to remain present through VC on the next date of hearing for assisting the Hon’ble 
Tribunal in just and proper adjudication of the question involved in the case. 

3. That, accordingly this office vide letter No.762-75/ARA dated 18-11-2023 had 
directed all the concerned Departments to furnish the action taken report with 
requisite details along with photographs in support thereof to this office, so that 
the consolidated report can be prepared and filed before the Hon'ble National 
Green Tribunal, Principal Bench, New Delhi. 
ema ote ane Committee, Doda nae letter No, 

submitted that J&K Pollution Control 

A 
Lt ‘ 
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Committee has been continuously carrying out campaign against illegal stocking 

and use of banned Single Use Plastic (SUP) with active support of District 

Administration Doda in the entire District. Moreover, under mandate of making 

J&K Single Use Plastic free the Pollution Control] Committee, Doda has carried out 

various programmes under “Mission Life” and “J&K Green Drive” which include 

pledge taking, discussion and awareness at different areas of the District and also 

trying to sensitize the various socio-religious committees responsible for 

organizing various langers and melas in the district especially Bhaderwah area for 

shunning use of package drinking bottles during various religious and social 

gatherings. Further seizure, compounding, awareness and inspection during 

various melas and religious gatherings have been going on in the entire District. 

Copy of letter dated 15-01-2024 alongwith photographs are enclosed 

herewith and marked as Annexure R-1. 

. That, the Executive Officer, Municipal Committee Bhaderwah vide letter No. 

MC/B/963-64 dated 02-01-2024 has submitted that the sanitation team of 

Municipal Committee Bhaderwah and dedicated vehicles for door to door 

collection of garbage from residential & market areas are collecting and 

transporting wastes to Solid Waste Management Plant Dranga which is 7Kms away 

from the town. If there is any plastic or waste on roadside within Municipal limits 

it is removed by the sanitation team immediately. Regular fines and penalty under 

Solid Waste Management Bye Laws & Plastic Waste Management Bye-Laws are 

imposed on those who violate rules or throw litter garbage on the roads. Special 

sanitation/enforcement team has been constituted to check all the wards and 

market areas regarding enforcement on Ban of Single use Plastic & seizure of the 

Single use Plastic is done on the regular basis from the market and regular 

awareness regarding ban on single use of plastic is done through various mediums 

like social media, announcements through vehicles, etc. Further he has also 

enclosed the Schedule of vehicles engaged for Door to Door Collection of garbage. 

Copy of letter dated 02-01-2024 alongwith photographs and Schedule 

of Vehicles are enclosed herewith and marked as Annexure R-2. 

_ That, the Divisional Forest Officer, Bhaderwah vide letter No, DFO/Bhad/5201 

dated 09-01-2024 has submitted that all field staff including Range Forest Officers, 

Block Forest Officers and Beat Guards have been directed in writing as well in the 

routine monthly meetings to check the plastic use by the general public in picnic 

spots (Meadows)/religious places and make them aware that use of plastic items 

is very harmful for our environment and awareness programmes were also 

organized at Range level as well. Further, cleanliness drives have been 

carried/managed out at Jai, Padhri, Guldanda (Meadows) & Khellani Park in 

collaboration with Bhaderwah Development Authority, Municipal Committee 

NGO's and PRI's and disposed of the plastic material by burning it ina proper way, 

He has also submitted that in pursuance to Govt. Notification dated 5% of hs 

2011 (SRO 243), all the Range Officers of his Division have been directed to 
conduct regular checks in tourist spots/picnic spots, religious sites where Melas 
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are celebrated in their respective jurisdiction and if any violation of above said Act 

is observed, fine the violators. 

Copy of letter dated 09-01-2024 alongwith photographs are enclosed 

herewith and marked as Annexure R-3. 

. That the Additional Deputy Commissioner, Bhaderwah vide _ letter 

No.PA/ADC/B/23-24/4480 dated10-01-2024 has submitted that the annual 

Kailash Yatra was held on 11% & 12 of September 2023 wherein advance 

arrangements of cleanliness of the langer sites, night halts and final destination 

were made by this office. In this context, a meeting of all the stake holders was 

taken in his office in which the Management, Collection and Disposal of all the 

wastes was planned. Divisional Forest Officer Bhaderwah, Addl. Supdt. Of Police 

Bhaderwah, Assistant Commissioner Panchayat Doda, Assistant Commissioner 

Development Doda, Block Development Officer Bhaderwah, Executive Officer 

Municipal Committee Bhaderwah and President Sanatan Dharam Sabha were 

urged to ensure that all the sites used for langer be cleaned with proper 

management and disposal of wastes. The dustbins were installed at langer/Yatra 

sites and bags/sacks were also provided to the management/langer committees 

for the collection of wastes. The aforementioned officers with the help of their 

manpower, Yatra/Langer Committees and Volunteers have managed/disposed all 

the wastes and cleaned the sites of Langer/Yatra. Moreover, Vibrant Bhaderwah 

Festival was celebrated w.ef 27-12-2023 to 31-12-2023 wherein advance 

arrangements for the collection and disposal of the wastes was planned. The 

Additional Deputy Commissioner Bhaderwah has issued order dated 26-12-2023 

bearing endorsement No.237-247/JC dated 26-12-2023, wherein the use of all 

type of plastic articles viz/Bags (less than the thickness of 120 microns) were 

banned at the venues of Vibrant Bhaderwah Festival i.e Bhaderwah Fort, Jai Valley, 

Gulldanda, and New Bus Stand Bhaderwah under section 144 Cr. PC and Divisional 

Forest Officer Bhaderwah, Sub Divisional Police Officer Bhaderwah, Tehsildar 

Bhaderwah, Block Development Officer Bhaderwah and Executive Officer 

Municipal Committee Bhaderwah were directed to implement this order in Letter 

and Spirit. 

Copy of letter dated 10-01-2024 alongwith photographs are enclosed 

herewith and marked as Annexure R-4. 

. That, the Chief Executive Officer, Bhaderwah Development Authority vide his 

letter No. BDA/2023-2024/2346-48 dated 15-01-2024 has submitted that 

Bhaderwah Development Authority is regularly carrying out periodic cleanliness 

drive at various tourist sites and has installed dustbins at all the destinations and 
have taken all necessary steps to maintain proper cleanliness of environment by 
collecting single use plastic and other waste material like bottles and polythene 
bags. He has further submitted that periodic cleanliness drive are being carried out 
in all tourist destinations namely Jai Valley, Lake View Resort Gatha, Padri, 
Khellani Top, Tourist Resort Teligarh and other tourist spots in order to collect 
plastic waste. The Ban on use of non Biodegradable plastic carry bags is also in 

/) gistt ate 

ak 
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oe anil is strictly implemented by Bhaderwah Development Authority. 
FEO ibis of littering of Plastic waste in and around the Tourist destination is 
strictly implemented by Bhaderwah Development Authority. 

. Copy of letter dated 15-01-2024 alongwith photographs are enclosed 

herewith and marked as Annexure R-5. 

9, That, the Divisional Forest Officer, Batote vide letter No. DFO/BTT/5341 dated 30- 

12-2023 has submitted the photographs of cleanliness drive especially regarding 

collection of plastic waste, 

Copy of letter dated 30-12-2023 alongwith photographs are enclosed 

herewith and marked as Annexure R-6. . 

10. That, the Executive Officer, Municipal Council Doda vide No.MC/D/24/2187 dated 

08-01-2024 has submitted that Municipal Council Doda has taken many steps to 

deal with plastic waste and other form of garbages; 

i. MRF Plant: MRF (Material Recovery Facility) Plant has recently started 

functioning at Akramabad Doda to strengthen the Solid Waste Management 

infrastructure to deal with dry Waste. 

ii. Dedicated team of municipal employees deals and process with dry waste 

especially plastic waste, where plastic bottles are baled and packed under 

bailing machine which will be further sent to plastic recycling plant. 

iii, Market Checks and Fine: Teams of Municipal Council Doda along with team 

of Pollution Control Committee Doda have regular surprise checks in the 

market where banned polythene bags are seized and fine imposed. 

iv. Awareness campaign: Regular awareness campaign prohibiting use of 

polythene is being done by MC Doda through installation of sign boards in 

public places, social media campaign and through drum beating. 

y. Infrastructure Development under special NGT plan: Municipal Council 

Doda has recently floated tender amounting to Rs. 20.5 lacs through R&B 

Doda under special NGT plan to strengthen the infrastructure of Solid Waste 

Management plant at Akramabad Doda so as to process the solid and wet 

waste in scientific way. 

Copy of letter dated 08-01-2024 alongwith photographs are enclosed 

herewith and marked as Annexure R-7. 

11. That, the Executive Officer, Municipal Committee Thathri vide letter No. 

MC/T/2023-24/1445-46 dated 09-01-2024 has submitted that the sanitation 

team of Municipal Committee Thathri and vehicles for door to door collection of 

garbage from residential & market areas are collecting and transporting wastes to 

to temporary identified site 2kms away from the town. Regular fines and penalty 

under Solid Waste Management Bye Laws & Plastic Waste Management Bye-Laws 

are imposed on those who violate rules or throw litter garbage on the roads. 

Special sanitation/enforcement team has been constituted to check all the wards 

and market areas regarding enforcement of Ban of Single use Plastic & seizure of 

the Single use Plastic is done on regular basis from the market and regular 
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12. 

13. 

wareness regardi : , . 
a * £ ding ban on single use of plastic is done through various mediums 

like social media, announcements through vehicles, etc , etc. 
Copy of letter dated 09-01-2024 alongwith photographs are enclosed 

herewith and marked as Annexure R-8. 

That, the Divisional Forest Officer, Doda vide letter No. DFO/D/5928-33 dated 10- 

01-2024 has submitted that the concerned Range Officers of Doda Forest Division 

have been directed to avoid any type of activity which includes throwing of plastic 

bags, bottles, wafers etc. coming out of junk food by the people visiting in the 

forest areas of Doda Forest and also directed to take strict action against the 

people involved in throwing plastic waste inside the forest by imposing of penalty 

to the violators, It is pertinent to mention here that, Doda Forest Division has 

conducted various drives under "JanJatiya Gaurav Divas" and 90 Kg of plastic 

waste was collected and disposed of. 

Copy of letter dated 10-01-2024 alongwith photographs are enclosed 

herewith and marked as Annexure R-9. 

That, the Assistant Commissioner, Panchayat Doda vide letter No. ACP/D/2022- 

23/NGT/998 dated 09-01-2024 has submitted that during Financial year 2022-23, 

105 segregation sheds were constructed under Solid Waste Management across all 

17 Blocks in the District and during current financial year 51 Segregation shed 

were proposed out of which 36 have been completed and remaining are near 

completion stage to be completed by 31st March 2024. Further he has submitted 

that 1683 Garbage Collection Bins, have been installed covering all the wards in 

237 Panchayats in the District. This will help in single point for collection of waste 

material as well as serve segregation at source in all the Panchayats. Also door to 

door collection is being done in all 237 Panchayats through agencies hired on GeM 

which work on user pay model as user charges have been levied on all households, 

commercial establishments, Govt. institutions or any other waste generator in the 

rural areas. It has also been reported that under cluster approach 4 PWM units / 

Material Recovery Facility were proposed in 2023-2024 Plan out of which 2 

cluster Units namely in Bhaderwah Block and Changa Block have been finalized as 

per feasibility. It is pertinent to mention that both of these 2 cluster PWM units 

have been tendered and work will be allotted and started by ending March 2024. 

Copy of letter dated 09-01-2024 alongwith photographs are enclosed 

herewith and marked as Annexure R-10. 

IN THE PREMISES:- 

Therefore, it is respectfully prayed that in view of the submissions 

made herein above and those to be urged during the course of the argument, the 

Hon'ble Tribunal may very kindly be pleased to consider above Action Taken 

report in the interest of Justice. 

asistrate 
‘a ifepistrate 
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Ane kture —R-4 
OFFICE OF THE DIVISIONAL OFFICER 

POLLUTION CONTROL COMMITTEE 
DODA 

of Se oak oe ae oe oka sea ok oe oe ae te oe 

The Deputy Commissioner, 
Doda. 

No: PCcc/Do/D/24/ ("1.9 Dated: (6701/2024 

Subject: Implementation of Hon’be National Green Tribunal Order dated 11-10-2023 in Origional 
Application No.48 1/2022 title Joginder Singh Thakur V/s UT of Jammu & Kashmir. 
Reference: This Office letter no. No: PCC/DO/D/ 199-200 dated: 01 /12/2023 

Sir, 

Kindly refer to afore titled O.A No. 481/2022 before Hon’be National Green Tribunal and continuation 

afore referred Jetter in this regard action taken report in view of order dated 11-10-2023 up to December 

2023 enclosed herewith for kind information please. 

Divisfonal Officer 

Pollution Control Committe 

Doda 

Copy to: 

Regional Director J&K Pollution Control Committee for information please. 
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OFFICE OF THE DIVISIONAL OFFICER 
POLLUTION CONTROL COMMITTEE 

DODA 
PEELE PERE EE ES 

Report on implementation of Hon’ble NGT order dated 11-10-2023 in original Application No. 481/2022 
title Joginder Singh Thakur V/s UT of Jammu & Kashmir. 

In view of the Hon’ble NGT order dated 11-10-2023 in O.A No. 481 of 2022 title Joginder Singh V/s U.T. 

of Jammu & Kashmir in this regard action taken report in the matter as below: 

1. J&K Pollution Control Committee has been continuously carrying out campaign against illegal 

stocking and use of banned single use plastic (SUP) with active support of the district 

administration Doda in the entire district. The drives includes seizure and compounding of the 

offence under stocking and use of banned single use plastic which as up to December 2023: 

S.No. Nos. of Nos. of Qty. of banned Qty. of Fine 
checking challans polythene SUP realized 
conducted seized seized (in Rs.) 

1 42 66 1404.8 Kg 202 kgs 50900/- 

(More Detail of SUP seized and fine imposed as per annexure-I). 

2. This Office under mandate of making J&K single use plastic free had carried out various 

programmes under Mission Life and J&K Green Drive which include pledge taking, discussion and 

awareness at different areas of the district. 

3. This Office also trying to sensitize the various socio-religious committees responsible for 

organizing various langers and melas in the district especially Bhaderwah area for shunning use of 

package drinking bottles during various religious and social gatherigs. 

4. That seizure, compounding, awareness and inspection during various melas and 

going on in the entire district. 

(Dr. Mohan Lal Snehi) 
Divisional Officer 

PCC Doda 
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ANNEXURE-I 
LIST OF ANTI-SUP DRIVES CARRIED OUT BY THE DIVISIONAL OFFICE PCC DODA (Upto July 2023) 

S.NO. Date Type of Drive Name of Place Seizure of |Compound/ Remarks 

organization SUP fine (Rs.) 

collaborated/support (Kg)/collected 

ed the drive in cleaness 
drive 

1 Anti-polthene drive |Municipal Committee |Bhaderwah Town 

4/1/2022 Bhaderwah 7.5 Kg 

Seizure and awareness 

2 Forest Fee of Plastic | Forest Division Jai Valley Collected pastic waste 

Bhaderwah and Bhaderwah handed over to the DFO 

21/4/2022 Schoo! Children of 30 Kg Bhaderwah for further 

Chenta area handing over to WMARS 

(Charitable Society) 

3 Anti-polthene drive [Municipal Council |Doda Ci 
11/5/2022 P Doda J if 5 Kg Seizure and awareness 

4 Anti-polthene drive [Municipal Council | Doda City 
18/5/2022 Doda 35 ; 

Seizure and awareness 

5 Cleaness drive on |Municipal Committee |New Bus Stand Collected waste sent to 

5/6/2022 |the World Bhaderwah Bhaderwah 30 Kg Matrial Recovery Facility of 

Environment Day Bhaderwah 

6 Anti-polthene drive |Municipal Committee |Drudu and Bhala ak 

29/6/2022 Bhaderwah area g Seizure and awareness 

7 Anti-polthene drive |Municipal Council —|Doda Municipal 6900/= Awareness cum fine carried 

7/7/2022 and anti-SUP drive |Doda Area 100 Kg out in the entire Municipal 

Area of Doda Town 

a 
Cc Scanned with OKEN Scanner

159



Awareness cum seizure 

8 Anti-polthene drive 

27/7/2022 |and anti-SUP drive |Municipal Council —_ [Rural areas adjoing 10 Kg carried in the area 

Doda to Doda City 

9 Anti-polthene drive [Municipal Council —_ | Rural of Doda 

eared and anti-SUP drive {Doda 6 Kg 

10 Anti-polthene drive |Municipal Committee |Municipal area 700/= ‘Awareness cum fine carried 

17/8/2022 |and anti-SUP drive |Thathri Thathri 8.5 Kg out in the entire Municipal 

Area of Thathri Town 

1] Anti-polthene drive |Municipal Committee [Municipal area 1200/= Awareness cum fine carried 

24/8/2022 |and anti-SUP drive |Bhaderwah Bhaderwah 13 Kg out in the entire Municipal 

Area of Bhaderwah Town 

12 Anti-polthene drive |Municipal Council Doda Municipal 4100/= Awareness cum fine carried 

and anti-SUP drive |Doda Area out in the entireNagari and 

29/9/2022 
3kg other adjoining area of 

Municipal Council Doda 

13 Anti-polthene drive |Municipal Council |Doda Municipal 3300/= Awareness cum fine carried 

3/10/2022 |and anti-SUP drive |Doda ' Area 40 Kg out in the entire Municipal 

Area of Bhaderwah Town 

14 Anti-polthene drive |Municipal Council |Doda Municipal 8.5Kg Awareness cum seizure of 

11/10/2022 |and anti-SUP drive |Doda Area banned items of plastics 

carried in the area 

15 Anti-polthene drive |Municipal Council — |Doda Municipal 39 Ke 3700/= Awareness cum seizure of 

21/10/2022 |and anti-SUP drive |Doda Area banned items of plastics 

carried in the area 

16 Anti-polthene drive |Division Office PCC |Rural are of Prem 11 Kg Awareness cum seizure of 

28/10/2022 |and anti-SUP drive |Doda Nagar and Kandoth banned items of plastics 

carried in the area 

17 Anti-polthene drive |Division Office PCC |Rural area of 5Kg Awareness cum seizure of 

3/11/2022 Jand anti-SUP drive |Doda Khellani, Malhori, banned items of plastics 

Assar and Bager carried in the area 

18 Anti-polthene drive |Municipal Council [Doda Municipal 03 Kg Awareness cum seizure of 

21/11/2022 and anti-SUP drive |Doda Area banned items of plastics 

carried in the area 

~ 
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19 Anti i ial -polthene drive |Municipal Council —|Doda Munici 

23/11/2022 |and anti-SUP drive |Doda Area unicipel 4.5 Kg — 1900/= Awareness cum seizure of 
banned items of plastics 

20 Anit- : cats - carried in the area 

d polthene drive {Municipal Council Dod ici 

3/12/2022 |and anti-SUP drive {Doda Area Municipal *Ke sr WntOn OES ON etal Ot 
banned items of plastics 

21 Anti-polthene drive |Munici i ee eee 
: r pal Council Doda M 1 = : 

22/12/2022 |and.anti-SUP drive [Doda ra 60 Ke 200 [Awareness cum seizure of 
banned items of plastics 

: - — carried in the area 

22 vaaye0 ee drive Division Office PCC |Rural are of Bhala, 3 Kg Awareness cum seizure of 

22 |and anti-SUP drive |Doda Seri and Paranoo banned items of plastics 

— — carried in the area 

23 District Division Office PCC |Municipal area of Awareness cum seizure of 

Administration Doda and District Doda and rural areas banned items of plastics 

enfiesinae Doda for awareness | Administration of Bhaderwah, cagried in the ate 

on cum enforcement Thathri and Assar. Skg 

of ban on polythene 

of less 120 micron. 

24 Municipal Council |Municipal Council |Doda Municipal and 45 Kg 2700/= Awareness cum seizure of 

4/1/2023 |Doda Doda adjoining areas banned items of plastics 

carried in the area 

25 Anti-polthene drive [Municipal Council {Doda Municipal and 8 Kg Awareness cum seizure of 

1/17/2023 |and anti-SUP drive |Doda adjoining areas banned items of plastics 

carried in the area 

26 Anti- polthene drive |Municipal Council |Doda Municipal and 19Kg Awareness cum seizure of 

1/27/2023 |and anti-SUP drive |Doda adjoining areas banned items of plastics 

1200/= carried in the area 

27 Anti- polthene drive |Municipal Council [Doda Municipal and 24.5Kg Awareness cum seizure of 

2/1/2023 _|and anti-SUP drive Doda adjoining areas banned items of plastics 

3100/= carried in the area 

28 Anti- polthene drive |Municipal Council [Doda Municipal and 778Kg Awareness cum seizure of 

16/3/2023 |and anti-SUP drive Doda adjoining areas 
banned items of plastics \ 

25000/= carried in the area 4 
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40 Awareness cum seizure of 

25/11/2023 |Anti- polthene drive banned items of plastics carried 
and anti-SUP drive Rural area of Doda Paranoo area 6Kg in the area 

4) Awareness cum seizure of 

1/12/2023 |Anti- polthene drive banned items of plastics carried 

and anti-SUP drive Doda Market Doda Municipal areas 10Kg 1400/= in the area 

4? Awareness cum seizure of 

22/12/2023 |Anti- polthene drive 

and anti-SUP drive Doda Rural area Drudu and Bhala area 

ba tems of plastics carried 

13Kg in fhe ar / ) 

PC 

ge 
Doda 
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* Annerune-A-g A OFFICE OF THE MUNICIPAL COMMITTEE BHADERWAH Pr oO 

The Assistant Commissioner (Revenue) Doda. 

No:- mc/B/_ Pe 2— & y 
Dated: 0 > ~— O7- SS 

Kindly refer to your letter no 762-75/ARA Dated 18-11-2023, regarding the subject cited 
above, 

2. If there is any plastic or waste on road side within municipality when it comes in the notice of municipality it is removed by the sanitation team immediately, 

plastic is done on the regular basis from the market. 

5. Regular awareness regarding ban on use of single use of plastic is done through various mediums like social media, announcement through vehicles, etc. 

mMmittee 
Bhaderwah Copy to the:- 

1. PA to Deputy Commissioner Doda, for kind information to Worthy Deputy Commissioner, Doda. 
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OFFICE 
OF THE MUNICIPAL COMMITTEE BHADERWAH 
VEHIC hee es ae LE SCHDULE FOR DOOR TO DOOR COLLECTION 

Vehicle No. Name 
Con ; 

of the ‘act No, ig rent Name of the Collection 
Driver sree cover points/ Gates/ Detail Reaching Time 

Route 

| JKO6B-3315 | 315 Probe 9906085291 Seri Bazar Near Jandyal Sweet | ae gs 00am 
8.00 Am shop — 

Ganpat Marh Mor. 8.15 am 
Ward no.1 Mohalla Khakhal Mor. 8.30 am 
Ward no.2 Nouz Temple Mor. 8.45 am 
Ward no 3 Mohalla Gagal Mor. 8.55 am 

ard no.4 Sultanpura Mor. 9.05 am 
Ward no.5 Chinar Mohalla _Mor. 9.15 am 
Ward No. 6 Eid-gah Road Mor. 9.25 am 
Ward No. 10 Mohalla Dharampura | Mor. 9.35 am 
Ward No. 7 Seri Bazar Mor. 9.45 am 

Link Road Mor. 9.50 am 

New Bus Stand Mor. 10.00 am 
SWM Plant Dranga__| Mor. 10:30 am 

Municipal Commi 

Bhaderwah 
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OFFICE OF THE MUNICIPAL COMMITTEE BHADERWAH 

VEHICLE SCHDULE FOR DOOR TO DOOR COLLECTION 

_ | VehicleNo. | Name of | Contact No. | Starting Location . 
| the and Wards cover Name of the Collection 

| Driver points/ Gates/ Detail Reaching Time 
| Route 

| 

| | JKOGA-7122 . | ce 8803238185 Seri paar Jai Road 8.15am 
700 am - 

| Gupt Ganga 8.30am 

| hie = Forest Office 8.45 am 
ard no. 

| Ward No.1 Sadeeqabad 9.00 am 

| Rainda Link Road 9.10 am 

| New Bus Stand 9,25am 

Kotli Bridge 9.40 am 

SWM Plant Dranga 10:00 am 

Executi V7] 

Munidpal Committee 

Bhaderwah 
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a 
OFFICE OF THE MUNICIPAL COMMITTEE BHADERWAH 

VEHICLE SCHDULE FOR DOOR TO DOOR COLLECTION 

Vehicle No. | Nameof | ContactNo, | Starting Location 
the Driver and Wards cover Name of the Collection 

points/ Gates/ Detail Reaching Time 
Route 

JKOGA-7116 = 8082378103 Casale en Chinote Bridge 8.15 am 

Mohalla Halyan 8.30 am 
Ward no.13 

‘| Ward no.9 Mohalla Qilla 8.45 am 
Ward no.12 
Ward no. 10 Upper Kahi 9.00am 

Filter Plant 9.10 am 

Jail Road 9.30am 

SWM Plant Dranga 10:00 am 

Municipal Committee 
Bhaderwah 
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‘4 
OFFICE OF THE MUNICIPAL COMMITTEE BHADERWAH 

VEHICLE SCHDULE FOR DOOR TO DOOR COLLECTION 

i No. | Name of | Contact No. Starting Location Name of the Collection 

the and Wards cover | points/ Gates/ Detail Route | Reaching Time 
Driver 

JKO6B-4362 Shami 7051750051 New Bus Stand New Bus Stand Mor. 8.00 ana 
Koushal 8.00 Am 

Community Hall Mor. 8.15 am 

College Link Road Mor. 8.30 am 

Circular Road Mor. 8.45 am 

Ward no.1 Chinote Bridge Mor. 8.50 am 

Ward no.8 Mohalla Passri Mor. 9.05 am 

Ward no.11 Police Station Mor. 9.20 am 

Ward no.12 Jasjid Mohalla Mor. 9.35 am 
Mohalla Iqbal Coloy Mor. 9.50 am 

Old Bus Stand Mor. 10.00 am 

SWM Plant Dranga Mor. 10.30 am 

ve cer, 

Munidpal Committee 

Bhaderwah 
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ANN ext ¢- Q=2 

FORRAT TPIVINION, NHADRARWAI 
ews om Wie fue fo H9eer paw Join 

Government of Jamme & Kashmir Sin 
OFFICH OF THE DIVISIONAL FORKAT OFFICER @) 

Ahi oAarwal Po gmeall com 

The Axsletant Commissioner (Mov), 
Boda, 

Nor DFO/Dhad/8201 Dota: 09/01/2024 

Subi- Implementation of Hon'ble Natlonal Green Tribunal order dated 12-08- 
2022 In Original Applicatlon No, 4861/2022 tUtled Joginder Singh Thakur 
VW/S UT of Jammu & Kashmir. 

Ret:- Your office letter No, 762-75/ARA dated 18-11-2023. 

Str, 

In continuation to this office letter No. DFO/Bhad/Legal/3648-50 dated 

11-10-2022, It Is submitted that In compliance to the government 

directions/instructions Issued from time to time, below mentioned steps have 

been taken by this Division to stop the use of plastic material at 

Religlous/Tourist/Public places In the jurisdiction of Forest Division Bhadarwah 

during 2022-23 & 2023-24; 

» All the field staff including Range Forest Officers, Block Forest Officers 

and Beat Guards have been directed in writing as well as In the routine 

monthly meetings to check the plastic use by the general public in picnic 

spots (Meadows)/religious places and make them aware that use of 

plastic items is very harmful for our environment. In this context, 

awareness programmes were also organized at Range levels as well. 

Cleanliness drives have been managed/carried out at Jai, Padhri, 

Guldanda (Meadows) & Khellani Park with collaboration with Bhadarwah 

Development Authority, Municipal Committee, NGOs and PRIs and 

disposed of the plastic material by burning it in a proper way. 

2022-23 

S. No. | Name of Range | Location Date | 

1 Bhalesh Range Chanti (Comptt. 57/Bh) | 05-07-2022 
2 --do-- Bharthi (Comptt. 55/Bh) | 17-09-2022 
3 Chiralla Range Jai valley (Tourist spot) 27-08-2022 
4 --do-- Allalbani (Picnic spot) 22-09-2022 
5 Neru Range Guldanda__ (Tourist spot) 12-07-2022 
6 --do-- Guldanda (Tourist spot) [30-08-2022 
7 --do-- Padhri (Tourist spot) | 15-06-2022 
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"
 

[io ]-do Mango (Tourtet spot) | 05-08-2022 | 
— VL [Keller Ronpe | thellagt (Tourist ppot) | 15-05-2022 

eee Cee Khellapl  —- (Vourlst spot) | 00-07-2022 

13 | eetlo-- WonYTrown  (Plonle spol) | 36-09-2022 

2023-24 es _ 7 ee 

Ss | Namo of | Location Date 

No, |Range | 
1] Bhalesh Ronge | Chon! (Religious place) 06-05-2023 

2 | ssdo-- Bont Talab Dhossa (Rellglous | 0B-06-2023 

a place) 
ee YN a” | ae Hr.Sec.School Kilohtran 19-06-2023 

‘| --do-- Bach Dhar (Tourist spot) 25-06-2023 

_§ jor Bach Dhar (Tourist spot) 17-07-2023 

6 --do-- Bach Dhar (Tourist spot) 13-08-2023 

7 | --do-- Kanthi Dhar (Tourist Spot) 18-06-2023 

8 | --do-- Kanthi Dhar (Tourist Spot) 19-08-2023 

9 | --do-- Kanthi Dhar (Tourist Spot) 25-09-2023 

10 | Chiralla Range | Jal valley (Tourist spot) 15-05-2023 

11 | --do-- Jai valley (Tourist spot) 03-06-2023 

12 | --do-- Jai valley (Tourist spot) 18-07-2023 

13. | --do-- Jai valley (Tourist spot) 08-08-2023 

14 ‘| --do-- Jai valley (Tourist spot) 19-09-2023 

15 | --do-- Jai valley (Tourist spot) 17-10-2023 

16 | --do-- Jai valley (Tourist spot) 25-12-2023 

17 | --do-- Hr. Sec. School Sewa 19-08-2023 

18 | --do-- Allalbani (Religious place) 27-08-2023 

19 | --do-- Halaran Comptt. 37/Jai (Public | 21-07-2023 

place) 

20 | Neru Range Khani top (Tourist spot) 14-05-2023 

21 | --do-- Padhri dhar (Tourist spot) 15-05-2023 

22 | --do-- Dugga/Chinchora (Panchayats) 20-05-2023 

23 | --do-- Bhalra/Ghatimorh (Public places) | 27-05-2023 

24 | --do-- Thanalla Panchayat 04-06-2023 

25 | --do-- Guldanda (Tourist spot) 11-06-2023 

26 | --do-- Padri dhar (Tourist spot) 21-06-2023 

27 (| --do-- Padri dhar (Tourist spot) 05-07-2023 

28 | --do-- Forest Complex Bhadarwah 27-07-2023 

29 =| --do-- Almezan Academy Puneja 17-11-2023 

30 | --do-- Guldanda (Tourist spot) 27-12-2023 

31 | --do-- Guldanda (Tourist spot) 30-12-2023 

It is further to submit that in pursuance to Govt. Notification dated sth of 

August, 2011 (SRO 243), all the Range officers of this Division have been 

directed vide this office letter No. DFO/Bhad/2190-93 dated 21/07/2022 to 

conduct checks in tourist spots/picnic spots, religious sites, where Melas are 
celebrated in your respective jurisdictions and if any, violation of above said 
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Ad ip observed, fine the violators and deport the amount, 6o collected into 

Govemmentl Treasury under tule, 

Moreover, all the fleld stol Induding Rango Officers, Block Officers and 

Real Guards have been directed in the routine monthly mectings to check the 

plastic use by the general public in picnic spots (Meadows)/religlous places and 

make them aware that use of plastic tems Is very harmful for our environment 

by Organizing awareness programmes at Range levels as well, 

Hence submitted for favour of Information and further necessary action at 

your end please. 

Yours faithfully 
Encl; _ Photographs | ™ 

Divisional Forest Officer 
Forest Division Bhadarwah 
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4 Photographs of cleanliness drive in Neru Range of Bhadarwah Forest Division 
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Government of Jammu and Kashmir 
OFFICE OF THE ADDL. DEPUTY 

Emall-adebhavarwah@zmall.com COMMISSIONER, BHADERWAH 
Tele No. 01997-244243 

ba Deputy Commissioner, _— 
oda. 

No.PAYADC/B/23-24/_ 4“4yo Dated:- Zo 01/2024. 

Sub:- Implementation of Hon'ble National Green Tribunal Order dated 08- 
05-2023 in Original Application No, 481/2022 titled Joginder Singh 
Thakur V/s UT of Jammu & Kashmir. 

Refi- Your office No. 762-75/ARA dated 18-11-2023 

Sir, 

With reference to the subject matter, It Is submitted that this office has 

already submitted a detalled report to your office vide No, PA/ADC/B/23-24/2117 

Dated 02/08/2023. However, this office has taken due care of cleanliness in the 

festivals celebrated afterwards. The annual Kailash Yatra was held on 11" & 12” of 

September 2023. Advance arrangements of cleanliness of the langer sites, night 

halts and final destination were made by this office, In this context a meeting of all 

the stake holders was taken In this office on 08-02-2023 In which the management 

collection and disposal of all the wastes was planned. Divisional Forest Officer — 

Bhadarwah, Addl. Supdt. of Police Bhadarwah, Assistant Commissioner Pyt. Doda, 

Assistant Commissioner Development Doda, Block Development Officer Bhadarwah, 

Executive Officer Municipal Committee Bhadarwah and President Sanatan Dharam 

Sabha were urged to ensure that all the sites used for langer be cleaned with 

proper management and disposal of wastes. The dustbins were installed at 

langer/Yatra Sites and bags/sacks were also provided to the management/langer 

committees for the collection of wastes. The aforementioned officers with the help 

of their manpower, Yatra/Langer Committees and Voluntaries have 

managed/disposed all the wastes and cleaned the sites of Langer/Yatra well. 

Vibrant Bhadarwah Festival was celebrated w.e.f 27-12-2023 to 31-12-2023 

and similarly advance arrangements for the collection and disposal of the waste was 

planned. Vide this office order endorsement No. 237-247/JC dated 26-12-2023, the 

use of all type of plastic articles viz. Bags (less than the thickness of 120 microns) 

were banned at the venues of Vibrant Bhadarwah festival i.e Bhadarwah Fort, Jai 

Valley, Gulldanda and New Bus Stand Bhadarwah under section 144 Cr.Pc. 

Divisional Forest Officer Bhadarwah, Sub Divisional Police Officer Bhadarwah 

4 hw 

Cc Scanned with OKEN Scanner

181



eeaghyt ony 

4 Government of Jammu and Kashmir 
OFFICE OF THE ADDL. DEPUTY COMMISSI 

Emall:-adcbhadarwah@gmall.com sail ance. faely CIBEZHCGIS ;Tehsildar Bhadarwah, Block Development Officer Bhadarwah and Executive Officer 
Municipal Committee Bhadarwah were directed to implement this order in Letter 
and Spirit. This order was Implemented on ground by the aforementioned 
Officers. Dustbins were Installed for the wastes and the plastic articles remained 
banned. After the conclusion of this festival all the venues were again cleaned by 
the officers operating In these areas along with the stakeholders and the 

volunteers. The photographs of the cleanliness drives of these spots are hereby 

enclosed for reference. The directions of Hon’ble National Green Tribunal Order 

dated 11-10-2023 in original application No. 481/20222 titled Joginder Singh 

Thakur V/S UT of Jammu and Kashmir have been and are being implemented on 

ground in letter and spirit. 

Hence submitted for further necessary action please. 

Encls:- ours faithfully, 

Addl. D Commissioner, 

Bhadarwah. 
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Government of Jammu and Kashmir 
OFFICE OF THE ADDL. DEPUTY COMMISSIONER, BHADERWAH 

Emall:-adcbhadarwah@gmail.com Tele No, 01997-244243 

Sub: Restrictions/Ban on single use plastic at the venues of Vibrant 
Bhadarwah Festival. 

ORDER 

Whereas, as per the schedule Issued by Directorate of Tourism In 
collaboration with District Administration the Vibrant Bhadarwah Festival will 
be celebrated w.e.f. 27-12-2023 to 31-12-2023 at Bhadarwah Fort, Jai 
valley, Guldanda and New Bus stand Bhadarwah and; 

Whereas, the participation of large number of Tourists and local 
visitors is expected in this festival at the aforementioned venues on the 
prescribed dates and; 

Whereas, from the past experience it has been seen that the 

visitors/participants carry water and other eatables in plastic bottles bags, 
and wrappers etc which If thrown openely create nulsance at these venues of 
Melas and festivals. 

Therefore, in order to check the menace of single use plastic and to 
ensure the cleanliness at the venues of festival I Dil Mir Choudhary, JKAS 
Additional District Magistrate Bhadarwah In exercise of the powers conferred 
upon me under section 144 CrPc do hereby Impose complete ban on the use 

of single use plastic articles viz bags (less than the thickness of 120 microns) 

wrappers, empty water bottles etc at the venues of Vibrant Bhadarwah 

festival i.e. Bhadarwah Fort, Jal valley, Guldanda and New Bus stand 

Bhadarwah on the aforementioned dates. DFO Bhadarwah, SDPO Bhadarwah 

and Tehsildar Bhadarwah shall ensure the implementation of this order in 

letter and spirit. EO MC Bhadarwah and BDO Bhadarwah shall Install the 
dustbins for other single use Item and thelr proper disposal/sanitation of 
these venues. 

Issued today on 26-12-2023 under my array 

Ps 8 bay cl sae] 92 
Addl. Deputy Commissioner, 

Bhaderwah. 

No. dst - 244 JC. Date:-J6-12-2023 ° 

Copy to the:- cur . 
oe District Maglstrate Doda for favour. of kind Information 
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Government of Jammu and Kashmir 
/ OFFICE OF THE ADDL. DEPUTY COMMISSIONER, BHADERWAH 

/Email:-adcbhadarwah@gmail.com Tele No, 01997-244243 
2. Sr. Supdt, of Police Doda for favour of information. : 
3, Chief Executive Officer, BDA Bhadarwah for information. 
4, Addl. Supdt. of Police Bhadarwah for favour of information and n/action. 
5. District Information Officer, Doda for information. 
6, Assistant Director Tourism, Batote for information and nfaction, 
ra Divislonal Forest Officer, Bhadarwah for information and n/action. 
8. District Pollution Control Officer, Doda for information and n/action. 
9. Tehsildar Bhadarwah for information and n/action. 
10. Sub Divisional Police Officer, Bhadarwah for information and n/action. 
11. Block Development Officer, Bhadarwah for information and n/action. 
12. Executive Officer, MC Bhadarwah for information and n/action. 

lif 26 tn]oz , 
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Minutes of the meeting held u nder the Chairmansh 
Development Commissioner, Doda on aor 

at 11:00 AM at Dak Bunglow Bhadarwah 

The following officers/Officials/ L 
attended the said meeting. / Langer committes/Religious Heads 

Sr. Supdt. of Police, Doda, 

Addl. Deputy Commissloner Bhadarwa 
Addl. Supdt. of Police, Bhadarwah. a 
Assistant Commissioner Development Doda. 
Assistant Commissioner Panchayat Doda. 
Divisional Forest Officer, Bhadarwah. 

Chief Animal Husbandary Officer Doda. 

. Chief Medical Officer Doda. 

. 2IC 33 Bn CRPF Bhadarwah. 

40.Adhoc Commander 14 SSB Bhadarwah. 

11.Tehsildar Bhadarwah/Bhalla. 

12,Executive Engineer BDA Bhadarwah. 

13.Block Development Officer, Bhadarwah. 

14.Block Development Officer, Bhalla. 

15.Assistant Executive Engineer, JPDCL Bhadarwah. 

16.Assistant Executive Engineer, PWD (R&B) Bhadarwah. 

17.Assistant Executive Engineer, Jalshakti Bhadarwah. 

18.Executive Officer, MC Bhadarwah. 

19.Station House Officer, Bhadarwah. 

20.Representative of 118 RCC GREF Bhadarwah. 

21.Representative of Information Department Bhadarwah. 

22.President Sanatan Dharam Sabha Bhadarwah. 

23.President Kallash Sewa Sung Trust Bhadarwah. 

24.President Kumar Langar Ganthak Ramtund. 

25.President Chobia Langar Hayan Rishi Dal. 

26.Rep. of Dharmarth Trust J&K. oo, 

27.Rep. of Vasukl Anapurana Langer Bhadarwah. 

W
w
 

O
N
D
 

The following issues were discussed in detail and the decisions were 

taken in the said meeting:-_ 

Ss. Discussed Decisions Taken/ Directions | Action to be taken | 

Poin © Passed by 

/No | apalr of paths from | ACD Dode and DFO Bhadarwah will | ACD Doda/DFO | 
’ | Sungli to Kallash Kund, | work . oyt the possibility _ of | Bhadarwah. 

Chilli to KC Camp, Draffra | repalrement of these paths before 

to Ichundhar —_and | the commencement of Kallash Yatra. 

chattergalla to Kaljlash 

und. 
1 Re icfledged nodal|A committee of comprising ADC] AD Bhadarwah /ASP 

officer for Kallash Yatra =n per Addl. Supdt. of Police | Bhadarwah /Tehsildar 

| eee eos: Bhadarwah/Bhalla Tanda Bhadarwah/Bra wah 
ee 

and __Block | BDO 
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Development 

monitor for the arrangemen ts 
issues related to Yatra. : and 

Officer, 
Bhadarwah/Bhalla shall look after and 

/Bhalla. 

prinking Water Repair of water supply scheme Kallash 
Kund to Hayan, provision of water 
supply at KC Camp Ichundhar, a 
Provision of water taps at Hayan, 
Chamartapran, Ramtund and Kallash 

‘| Kund and provision of water tanks at 
camp sites I.e.Hayan Chamartapran, 
Ramtund, KC Camp, Ichundhar, Ollan 
and Aambumarh. Executive Engineer 
Jal Shakti to make ail these 
arrangements well before the 
commencement of the Yatra. 

Ex. En. Jal Shakti 
Doda/AEE Jal Shakti 
Bhadarwah 

4, | Firewood DFO Bhadarwah shall float tender for 

the fire wood at the sites/locations the 

list to be provided by Sanathan 

Dharam Sabha. 

DFO Bhadarwah 

5. | Power Supply Executive Engineer JPDCL shall repair 

the damaged poles at Kallash Kund, | AEE 

install the electric wires and make the 

DG sets available at Kallash Kund 

functional. Moreover, Ex. En. JPDCL 

shall also provide the additional gen 

sets at the sites of night halts/camps. 

Ex-En JPDCL Doda/ 
JPDCL 

Bhadarwah 

6. | Sheds/Tents CEO BDA shall repair the sheds at | CEO BDA Bhadarwah. 

Kallash Kund one month before the 

commencement of Yatra and also 

provide the tents available with him to 

President Sanatan Dharam Sabha 

Bhadarwah under proper receipt. 

7. | Toilets 
CEO BDA shall repair the toilets 

constructed by BDA at Kailash Kund 

-|and Hayan. Besides, ACD Doda and 

ACP Doda shall install the 5 temporary 

-| units of prefabricated toilets at Yatra 

Slte i.e Kallash Kund In consultation 

| with DFO Bhadarwah and President 
Sanatan Dharam Sabha. 

CEO BDA 
Bhadarwah/ACD 
Doda/ACP Doda 

g. | Medical Facility Block Medical Officer Bhadarwah shall 
provide two statlonary medical with 
Doctors with Oxygen Cylinders at 
Hayan and Kallash Kund and one 
mobile team alongwith the yatra from 
Bhadarwah side and one medical 
team with the yatra from Kellar side ‘|The medical teams will be with 

sal distinct tents and uniforms. 

BMO Bhadarwah 
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peo Teams Chief Animal Husba ndry Officer Doda 
oe provide the veterinary teams for 

e treatment of horses and mules on 
oth sides te. Bhadarwah Kallash 

Yatra and Kellar Kallash Yatra. 

Chlef 
Husbandry 
Doda 

Animal 
Officer 

Security SSP Doda shall provide suffi clent 
security Including ITBP and CRPF, 

SSP Doda 

Sanitation Executive Officer, Municipal 
Committee Bhadarwah was directed 
by the chair to get the temples and 
Town cleaned during the days of 
Yatra. 

E.O MC Bhadarwah, 

Collection and Disposal of 
~ | Wastes 

The house was appraised regarding 
the efforts made by Sub Divisional 
Administration and Sanatan Dharam 

‘| Sabha Bhadarwah Including various 
mandir committees during Basakhi 

Melas about collection and Disposal of 

plastic wastes. The chair urged all the 

stakeholders to keep the langer sites 

and Yatra destination plastic free. 

DFO Bhadarwah, Addl. Supdt. of 

Police Bhadarwah, BDO Bhadarwah & 

.0 MC Bhadarwah will coordinate 

with the langer committees and 

Sanatan Dharam Sabha Bhadarwah In 

collection and proper disposal of 

plastic waste during or after the 

comclusion of Yatra. ACP/ACD Doda 

shall purchase at least 20 dustbins for 

Yatra and provide at least 2 dustbins 

at per langer site and 10 dustbins at 

Kailash Kund. 

DFO Bhadarwah/ 

Addl. Supdt. of Police 
Bhadarwah/ ACP 

Doda/ACD Doda/BDO 

Bhadarwah/ E.O mc 

Bhadarwah/President 
Sanatan Dharam 

Sabha Bhadarwah. 

Registration of Langer 13. 
Committess 

The Chair advised the  langer 

committees to get properly registered 

and also to provide the list of their 

officlals/workers to be deployed at 

various langer sites by or before 31° 

All 
Committees 

Langer’ 

July 2023. 

Installation of Tents by 
14. 

Private persons 

The private persons” shall be 
sponsored for Installation of tents at 
Rishl Dal and. Seoz Dhar. The notice In 
this behalf shall be Issued by ADC 
Bhadarwah, 

ADC Bhadarwah 

15. | Rates of Pony/Potters 
The Chalr directed the Sub Division 
Level committee for the fixation of 
Rates of Pony/Potters, 

Sub Division 
committee 
Bhadarwah. 

¢ yee i t 
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Director 

7 [cncity « of Religious | Assistant Director Tourism Batote | Assistant 

ourism: shall do the publicity of Yatra through | Tourism Batote 

} Digital and Print media at least on 

: _| month before the commencement of 

Yatra. 

Addl. De 7 Sopasoner— Bhaderwat. ° - 

No: - PA/ADC/B/23-24//5 74 = pated:- 88/07/2023. 

Copy to the:- 

1. District Development Commissioner, 

2, Sr. Supdt. of Police Doda, for favour 

3. Chief Executive Officer, BDA Bhadarwah for 

Doda for favour of kind information. 

of Information and n/action. 

favour of information and 

nfaction. 
Assistant Commissioner Development Doda for favour of information and 

n/action. 
favour of information and n/action. 

Addl. Supdt. of Police, Bhadarwah for 

Divisional Forest Officer, Bhadarwa 

n/action. 
Assistant Commissioner, Panchayat Doda for information and n/action. 

Chief Medical Officer, Doda for information and n/action. . 

Chief Animal Husbandry Officer Doda for information and n/action. 
9. 
10.Executive Engineer JPDCL Doda for favour of Information and n/action. 

11.Executive Engineer Jal Shakti Doda, for favour of information and n/action. 

12.Tehsildar Bhadarwah/Bhalla, for favour of information and n/action. 

13.Block Medical Officer, Bhadarwah for favour of information and n/action. 

14.Block Development Officer, Bhadarwah for information and n/action. 

15.Executive Officer, Municipal Committee Bhadarwah for Information and 

n/action. : 
16. (All) for favour of information and n/action. 

h for favour of information and 

ON
 

a
i
n
 - 
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Annex Ar i- | Fax-01997-244049 
E-mail: ceobda@hotmail.com 

UNION TERRITOTY OF JAMMU AND KASHMIR 

OFFICE OF THE CHIEF EXECUTIVE OFFI
CER 

BHADERWAH DEVELOPMENT 
AUTHORITY 

BHADERWAH, DISTRICT DODA 
No: BDA/ (0r3-r4] ABY EYE: 

Dated: /S—d/—- Fury. 

The Assistant Commissioner, 

(Rev), Doda. 

Sub: Implementation of Hon'ble National Green Tribunal order dated: 

11-10-2023 in Original Application No. 481/2022 - titled 

Joginder Singh Thakur V/s UT of Jammu & Kashmir. 

Sir 

In compliance to the Hon'ble National Green Tribunal Order dated: 

11-10-2023 in Original Application 481/2022 titled Joginder Singh Thakur 

Versus UT of Jammu and Kashmir, kindly find enclosed herewith the 

reply /response of Bhaderwah Development Authority as under: 

1. It is submitted that Bhaderwah Development Authority is regularly 

carrying out periodic cleanliness drives at various tourist sites in view 

of proper cleanliness of tourist destinations falling under its 

jurisdiction and has installed dustbins at all destinations. 

2. This authority has already constituted committees comprising of 

officers/officials/Daily rated workers of Bhaderwah Dev. Authority 

with strict directions to work in tandem with civil administration and 

have taken all necessary steps to maintain proper cleanliness of 

environment by collecting single use plastic and other waste material 

like bottles and polythene bags. 

3. It is submitted that periodic cleanliness drives are being carried out 

‘n all tourist destinations namely, Jai : 

Gatha, Padri, Khellani Top Totaeiat seen eras pesort 
? ’ ae garh and other tourist 

spots in order to collect plastic waste. 

. og the Plastic Waste Management Rules, 2016 (as amended in 

) there is complete ban on manufacturing, ; ; 

distribution and sale of Single used plasti 6 import, stocking, 
. ‘i plastic and these rules h 
implemented effectively by Bhaderwah Dev. Author; ave been 

. The ban on use of non-biodegradable plasti ority. 

force and is strictly implemented by Bh C carry bags is also in 

These rules clearly define responsibility of aderwah Dev, Authority. 

varlous organizations such 
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“i local bodies, Municipal Committee, Jammu and Kashmir Pollution 

Committee, Forest Department, Panchayat Raj institutions, religious, 

social and Langar Committees and Brand Owner along with their 

distributors for adhering to said rules. 

6. Prohibition of littering of plastic waste in and around at any tourist 

destination is strictly implemented by. Bhaderwah Development 

Authority. All urban and local bodies have been ‘strictly directed for 

setting up of segregation, collection and cer system for plastic 

- waste. 

. That many tourists. visiting at various tourist destinations of 

Bhaderwah Development Authority, used to bring food/eatable and 

water bottles along with them as per old traditions and over the 
period of time. Bhaderwah Development Authority has installed 
dustbins, as already mentioned, at various tourist destinations and 

cleanliness drives are being carried out on dally, pass for keeping the 

tourist destinations neat and clean. i 
Photographs of cleanliness drives ‘carried ‘out’ at various -tourist 

destinations are enclosed herewith (es Annexures 1to9 ) for favour 

of kind perusal DIeese 

|
 

Copy to the:- 

1. Secretary to Government, ‘Tourism Tepasbeigt, Civil Secretariat (J&K), 
Jammu/Srinagar for kind information please. 

2. Deputy Commissioner Doda, for favour of kind information please 
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Bhaderwah Development Authority 

ng off plastic waste‘at Sungli park 
ie 

I 

=< 
ee 
™ 

‘Bhaderwah, null, null 
| XP4E+V73; Bhaderwah, Bhadarwah, 182222 

Lat 32.9574592 
Long 75.723213° : 
12/01/24 11:10°AM GMT +05:30 
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Bhaderwah Development Authority 
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Bhaderwah Dev. Authority 
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Bhaderwah Development Authority 

Forest Block, A 

3JjJ68+VxX, Forest Block, (182222 
Lat 33.06274.4°2 
Long 75.616262° 

13/01/24 11:26 AM SMT +0530 
SEK TE, “ATES Ea EPL 
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Bhaderwah, null, null | 
2M5V+XW3, Amiranagar, | Bhaderwah, 182222 

te Lat33.007182°, 
by? Long 75.695063° , 
| (fT 13/01/24 01: 100 PM GMT +05: 30 
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Jounnewune— R- & 
~~ A, 

GOVERNMENT OF JAMMU & KASHMIR 
OFFICE OF THE DIVISIONAL FOREST OFFICER, FOREST DIVISION BATOTE 

a * 

An Ye is JQ ylsi 

The Deputy Commissioner, 

Doda 

No:-OFo | G1 1{53u\ Date:- 2o-\2.%o02e2 

Subject: Implementation of Hon’ble National Green Tribunal order dated:- 

11.10.2023 in original application No. 481/2022 titled Joginder 
Singh Thakur v/s UT of J&K. 

Reference:- Your Office No. 762-75/ARA dated:-18.11.2023. 

Sir, 

On the subject and reference cited above, enclosed herewith please 
find photographs of cleanliness drive especially for collection of plastic waste, in 

shape of pdf file for favour of information and necessary action at your end 

please. 

Yours faithfully 

Encl:- pdf file containing 05 photographs. eo 
(Kuldeep Singh) JKFS 

Divisional Forest Officer 

Batote Forest Division 

atote 
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/ 
Amnnenmnre-It-F 

OFFICE OF THE CHIEF EXECUTIVE OFFICER MUNICIPAL COUNCIL DODA 

The District Magistrate, 

Doda 

No: MC/D/24/ 2187 
Dated 08-01-2024 

Subject: Implementation of Hon’ble National green tribunal order dated 11-10-2023 in 
Original Application No 481/2022 

Sir, 

With reference to your letter no762-75/ARA dated 18-11-2023, it is submitted that Municipal 
council Doda has taken following steps to deal with plastic waste and other form of garbage. 

1. MRF Plant: MRF Plant (Material Recovery Facility Plant) has recently started functioning 
at Akramabad Doda to strengthen the Solid Waste Management infrastructure to deal 
with dry Waste. 

Dedicated team of municipal employees deals and process with dry waste especially 
plastic waste, where plastic bottles are baled and packed under baling machine which 
will be further sent to plastic recycling plant. 

3. Market Checks and Fine: Team of Municipal Council Doda along with team of Pollution 
Control Board Doda have regular surprise checks in the market where banned polythene 
bags are seized and fine imposed. 

Awareness Campaign: Regular awareness campaign prohibiting use of polythene is 
being done by MC Doda through installation of sign boards in public areas, social media 
campaign and through drum beating of vehicles. 

5. Infrastructure Development under special NGT Plan: Municipal Council Doda has 
recently floated tender amounting to Rs 20.5 lacs through R&B Doda under special NGT 
plan to strengthen the infrastructure of Solid waste Management plant at Akramabad 
Doda so as process the solid and wet waste in scientific way. 

Hence report submitted in your favour 

Photos enclosed enclosed: 

Municip pili 

Dod 

Cc Scanned with OKEN Scanner

208



4GWHeMVR, Doda, Rahi, 182202 

Lat 53,785714* 

, Long 78.630399" 
©) 08/01/24.19:26 Al OMT +05:20 

5 Doda, , 

Bailing of Plastic Waste i.e Plastic Bottles at MRF Solid Waste Management Plant Akramabad Doda by 

SWM team of Municipal Council Doda 

Surprise Visit of main market Doda by Joint team visit of Municipal Council Doda and Pollution Control 

Board and others to seize polythene and impose fine. 

OFFICE OF THE EXECUTIVE ENGINEER PWD (RAB) DIVISION DODA 5 

NOTICE INVITING TENDER 

e-NIT NO. 24/oMCTD OF 2023-24 

Ter and oo behall of the Lieutenant Gewernc, Vasen Territory ob Parner and 

Kathens etersdese ase unsted on Percentage Wate basis from apyroved and eligible 

Contractors repineed with Uns Tenuery of Jak, CTW, Railwars, MES and other 
Siete! Central Govwrusent fom each ed the following weeks | 

* fat ne Kiama of Week cme | Soo | St | ee || ee 
Comsirmciion of oma Band bey 
way at Povtee ead lysp pemeners 

a1 | BEPC and Fencmg of (SWM| 2008 | 40180 evo | comers | TEN | anc 
MEF Pies Alzmmebed Doda. ru 

| mer OT Bede) Hine. sate iecgtscnalceratecia 
ae Nai gp < wang of qiay hulannmod. eligibiliry crmera. epect thew. 

fill of quantities 0 Q), Set of terms pod conditions of coment asad other details ona be wren / 
| dewentracten fron Her drpectoncetal webnate srw pieremors gev dm ie pees helenw schechule 

1 [Dae of tence of Tender None 03 01 2038 ~ 

> Pened of Downloskng of bidwp doomnents Tree 03 OT SOTTO Piss to te OF alt. 

(1 ete Plow > 

3__| Bal Stiaa oa Sit Dave 
2 _| Bid Sanson Tad Dare Teo 

Dee A Tooe of Opanmag of Teshasce) Bode (Cralioe + [Ola coe ofver 12) Mw. an Gee 
Exccutive Engamecer PWD (LKB) 

Ths beiems Teaches 
6 Deu & Tine of Openmyg of Fmancial Mads (Gnime} | to be wonfied after Techmcal bed evaluanon 

he couuplevedt 

Tender floated to strengthen Solid waste management/ (MRF) Plant Doda under by NGT Plan by MCD 
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Lf | Anneinre— Q-8 
OFFICE OF THE MUNICIPAL COMMITTEE THATHRI 

To 

The Assistant Commissioner (Revenue) 
Doda, 

No:- MC/T/.202% 3.U | Yug-U b Dated: 09 -O|-d03-Y. . 

Subject: Implementation of Hon'ble National Green Tribunal Order dated 12-08-2022 in original 
Application No 481/2022 titled Joginder Singh Thakur V/s UT of Jammu & Kashmir. 

Sir, 

‘Kindly refer to your letter no 762-75/ARA Dated 18-11-2022, regarding the subject cited 
above. 

In this context the requisite information as desired by your good self is submitted as under :- 

1. The Sanitation team of Municipal Committee Thathri-& vehicles for door to door 
collection of garbage from residential & market areas and transported to temporary 
identified site 2 Kms away from the town as this committee has no Solid Waste Management 
Plant. The revenue authorities Thathri was requested for providing land for’ the 
establishment Solid Waste Management Plant and the said department has provided State 
Land measuring 05 Kanals about 7-8 kilometre away from Thathri Town. But after verification 
of the land .it reveals that the said land is sloppy 80-9@ degree and the plant can not be 

established at that site due to sloppy, erosion and if the plant is established at that site will 

be heavy cost more than 02 Crore. 

2. If there is any plastic or waste on road side within municipality when it comes in the notice 

of municipality it is removed by the sanitation team immediately. 

3. Regular fines & penalty under SWM bye laws & Plastic Waste Management Bye-Laws are 

imposed on those who violate rules or throw or litter garbage on the roads. 

4. Special sanitation/enforcement team has been constituted to check all the wards and 

market areas regarding enforcement of Ban on Single us Plastic & seizure of the single us 

plastic is done on the regular basis from the market. 

5. Regular awareness regarding ban on use of single use of plastic is done through various 

mediums like social media, announcement through vehicles, etc. 

Yours faithfully, 

Copy to the:- 

1. PA to Deputy Commissioner Doda, for kind information to Worthy Deputy 

Commissioner, Doda. , 
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Na jae 
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> OD OFFICE OF THE DIVISIONAL FOREST OFFICER, - 

S262 DODA FOREST DIVISION Lo — 
wy sonra SS DODA =r el reelettet 

Telephone- 01996-233538 
—_—o 

Email.-dfodedtal4@emailcom 
dfododa for-jkw nic in 

The Deputy Commissioner, 
Doda. ‘ 

No: - prow 5 3% DAS Dated-{ Go, ol «. DOSY 

reen Tribunal order dt, 11-10-2023 in Original 

rV/s UT of Jammu and Kashmir. 
Sub:- Implementation of Hon'ble National G 

Application No. 481/2022 titled Joginder Singh Thaku 

Ref:- Deputy Commissioner Doda No. 762-75/ARA dt. 18-11-2023. 

Sir, 
On the subject and reference captioned above, it is intimated that this office directed the 

concerned Range Officers of Doda Forest Division to avoid any type of activity which includes 

throwing of plastics bags, bottles, wafers etc. coming out of junk food by the people visiting in 

the forest areas of Doda Forest and directed to take strict action against the people involved in 

throwing plastics waste inside the forest by imposing of penalty to the violators. It is pertinent to 

mentioned here that Doda Forest Division has already conducted various drives under “Jan 

Jatiya Gaurav Divas” and 90 Kg of plastic waste was collected and disposed of. 

Hence submitted for your kind information and necessary action. 

avr sifpn) SFS 
isional Forest Officer, 

4. The Conservator of Forests Chenab Circle, Doda for information. 

akrai/Soil Range for information with the 
2, The Range Officer Siraj/Kuntwara/Th 

direction to conduct regular drives and dispose of the plastic waste from forest 

area. 

Copy to:- 
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6H7G+HQC, Jathell, 182202 fr 
Lat'33.214429° ; 
Long 75676904° 
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So j ad ere Kalces Map camera ; 

Latitude: 33.186936 
Longitude: 7§.500769 
(Elevation; 2575,61237 m. 
Accuracy: 125.1_m 

10-01-2023 10:45 

(Note: Leldraman, 

Latitude: 33°10.96 5° 
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Accuracy; 7.6m 
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faunnex7e — fa-l0 

Union T 

OFFICE OF THE ASSISTANT COMMISSIONER PANCHAYAT DODA 

The Deputy Commissioner, 

Doda. 

No: ACP/D/2022-23/NGT44 8 Dated: 04 .01.2024 

Subject: Implementation of Hon’ble Green Tribunal Order dated: 12.08.2022 in Original 
Application No. 481/2022 titled Joginder Singh Thakur V/S UT of Jammu and Kashmir. 

Reference : Letter No 762-75/ARA Dated 18/11/2023 

Sir, 

Kindly refer to your office Letter No 762-75/ARA Dated 18/11/2023 regarding the subject cited 
above. In this regard it is submitted that during financial year 2022-23 105 segregation sheds were 
constructed under Solid Waste Management across all 17 Blocks in the District. During thé current 
financial year 5] Segregation sheds were proposed out of which 36 have been completed and remaining are 
near completing stage to be completed by 31“ march 2024 positively. It is also submitted that in each Block 
one segregation shed has already being designated as Plastic waste managmnet unit in which one bailing 
machine one shredder machine and one conveyor belt have already been procured and installed and all 
these 17 PWM units will be functional soon. 

Under 14" FCA unspent balance has been utilised for installation of 1683 Garbage collection 
Bins, thereby covering all the wards in 237 Panchayats in the District. This will help in single point for 
collection of waste material as well as serve as segregation at source in all panchayats. It is submitted that 
proposal have already been submitted to Director Rural Sanitation J&K seeking administrative / financial 
approval tor purchase of vehicles in all the 17 blocks (one each) for collection, transporation of waste 
material from source to scientifically disposing the same. Beside this door to door collection is being done 
in all 237 panchayats through agencies hired on GeM which work on user pay model as user charges have 
been levied on all households, commercial establishments, govt. institutions or any other waste generator in 
the rural areas. 

It is also submitted that under cluster approach 4 PWM units/ Material Recovery facility were 
pruposed in 2023-24 Plan out of which 2 cluster Units namely in Bhaderwah Block and Changa Block have 
been finalised after duly verification, feasibility. It is pertintent to mention that both of these 2 cluster PWM 
units have been tender and work will be allotted and started by ending March 2024. 

Hence the action taken report is submitted. 

Yours faithfully, 

District P ishayat Officer 

da 

Cc Scanned with OKEN Scanner

215



Cc Scanned with OKEN Scanner 

PYT. 

~*~ 
b) fy 

UDHYANPU 
IAIARD NO: 

-UDH 

USE ME 
“PLASTIC Waste 

R 

3lz 

= 04 

ONLY 

s =
 

a]
 5 

OG
 
No

te
 
ca
m 

li
te
 

Ad
dr
é$
s 

- F
or
es
t 

Bl
oc
k,
 

L
a
t
i
t
u
d
e
 

- 3
2 

99
28
65
79
" 

L
o
n
g
i
t
u
d
e
 

- 7
5.
70
87
20
56
" 

Al
ti
tu
de
 :

 1
52
3.
0 
m
e
t
e
r
 

Da
te
 : 
12
/1
2/
20
23
 

11
:4
8 

A 
A
c
c
u
r
a
c
y
 

: 
4.
28
8 

me
te
r 

Ti
me
 

zo
ne
 

: 
IS
T 

No
te
 

: p
yt.

 u
dr
an
a.
 A 

216



iam G Note cam lite 
] 

Fi: Address : Chakka,Forest Bloc’ 
£ 

iy Longitude: 75.70243034° 
ace Altitude : 1697.0 meter 

Date : 12/12/2023 :01:02.2M 
= Accuracy : 4.288 meter 

Cc Scanned with OKEN Scanner

217



October 2023 . 

Cc Scanned with OKEN Scanner

218



September 2023 

Ti
e 

V
e
t
a
 

iae 

; 
+?
 

i w
e
e
 

Te
 

a 
e
t
s
 

CE Scanned with OKEN Scanner

219



'Thathri, , 
F4GP8+4X5, Khellani, Thathri, Masrunda, 182201 
Lat 33.136227° 

Long 75.518389° 

16/11/23 02:45 PM GMT +05:30 11:39 am 
2% = 

2 

ise | 
Ww 
So 
AN 

a 
- 

N 
- 

© 
g 
[=] 

5 
a] 
E 
Nay 
be 
i 

4 
e 
~~ 

Lo
ng
it
ud
e 

: 7
5.
71
39
42
2°
 

La
ti
tu
de
 

- 3
2.
99
09
83
5°
 

Al
ti
tu
de
 

: 
15
45
.0
 
me
te
r 

i 

E 
— 

/ 
Ad

dr
es

s 
: F

or
es

t 
Bl
oc
k,
 

: 
No
te
 

ca
m 

li
te
 

5
a
 

O 
oe

 

Cc Scanned with OKEN Scanner

220



les 7 

yo 

oe 

— ~ 
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